| TEM NO. 100 REG STRAR COURT. 1 SECTI ON 1 |
SUPREME COURT OF I NDI A
RECORD OF PROCEEDI NGS
BEFORE THE REG STRAR MR. PAWAN DEV KOTWAL
Petition(s) for Special Leave to Appeal (Crl.) No(s). 1354/2016
STATE OF UTTAR PRADESH Petitioner(s)
VERSUS
RAN VI JAY AND ORS. Respondent ( s)
(Wth appln. (s) for exenption fromfiling OT.)
Date : 12/08/2016 This petition was called on for hearing today.
For Petitioner(s)
M. C. D. Singh, Adv.
M. Sandeepan Pat ak, Adv.
For Respondent (s)
M . Dani sh Zubair Khan, Adv.
M. A eet Pandey, Adv.
UPON hearing the counsel the Court made the follow ng

ORDER
Respondent nos. 1 to 3 have already filed counter affidavit.
Ld. Counsel for t he petitioner shal | t ake fresh st eps

service on respondent no. 4 within two weeks and notice thereafter,
be i ssued.
Li st again on 20.10.2016.
( PAWAN DEV KOTWAL)
Regi strar

for



